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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

REVISED CAUSE LIST OF A BENCH FOR 03-SEPTEMBER-2026 (THURSDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER

AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID:- XRE-HVRQ-HEH, TIMING :- AS PER CONSTITUTION.

Srl

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA 2011/KOL/2018

2013-14

[D] M/S. LNB RENEWABLE ENERGY PVT. LTD. (HIGH COURT DIRECTION)

CO 117/KOL/2018

2013-14

[A] M/S. LNB RENEWABLE ENERGY PVT. LTD. (HIGH COURT DIRECTION)

ITA 870/KOL/2025

2018-2019

[A] CFLO WORLD LIMITED

ITA 1410/KOL/2025

2016-2017

[A] AKSHARA NIRMAN LLP

ITA 1460/KOL/2025

2013-2014

[A] CHAND RATAN BAHETY

ITA 2428/KOL/2025

2010-2011

[A] CERATIZIT INDIA PRIVATE LIMITED

ITA 2717/KOL/2025

2020-21

[A] AROHAN FINANCIAL SERVICES LIMITED

ITA 2768/KOL/2025

2019-2020

[A] DURGAPUR SOCIETY FOR EDUCATION AND ADVANCED RESEARCH
ON COMMUNITY HEALTH

ITA 501/KOL/2026

2015-16

[D] ASHIKA STOCK SERVICES LIMITED

10

ITA 1190/KOL/2026

2016-17

[A] DRVK TRADERS PRIVATE LIMITED

11

ITA 1191/KOL/2026

2017-18

[A] DRVK TRADERS PRIVATE LIMITED

12

ITA 2394/KOL/2026

2015-2016

[A] CHINMAY MANDAL

13

ITA 2400/KOL/2026

2013-2014

[A] DUKE MANAGEMENT SERVICES PVT. LTD.

14

ITA 3061/MUM/2026

2016-17

[D] EUREKA FORBES LIMITED (TRANSFER FROM MUMBAI)

15

ITA 3177/KOL/2025

2019-2020

[A] BINOD KUMAR GUPTA

16

ITA 2056/KOL/2026

2016-2017

[A] D J SHAH AND CO

17

ITA 2057/KOL/2026

2017-2018

[A] D J SHAH AND CO .

18

ITA 2058/KOL/2026

2018-2019

[A] D J SHAH AND CO

19

ITA 2059/KOL/2026

2019-2020

[A] D J SHAH AND CO

20

ITA 2060/KOL/2026

2020-2021

[A] D J SHAH AND CO

Y

21

ITA 2061/KOL/2026

2021-2022

[A] D J SHAH AND CO

\t

22

ITA 2062/KOL/2026

2022-2023

[A] D J SHAH AND CO

Yy

23

ITA 2366/KOL/2026

2019-2020

[A] M/S. DEVELOPMENT EDUCATION & WELFARE TRUST

M

24

ITA 2367/KOL/2026

2020-2021

[A] M/S. DEVELOPMENT EDUCATION & WELFARE TRUST

BV

Deputy Registrar
02-Sep-2026
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

REVISED CAUSE LIST OF B BENCH FOR 03-SEPTEMBER-2026 (THURSDAY)

GOOGLE MEETING ID:- XRE-HVRQ-HEH, TIMING :- AS PER CONSTITUTION.

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

Srl | Appeal Number [Assmt. Year Assessee Name Remarks

1 ITA 269/KOL/2026 2017-2018 | [A] GLORIA TRADELINK PRIVATE LIMITED

2 ITA 270/KOL/2026 2015-16 | [A] GLORIA TRADELINK PRIVATE LIMITED

3 | ITA 1508/KOL/2026 2017-18 | [D] INDIAN BANK

4 | ITA 1509/KOL/2026 2018-19 | [D] INDIAN BANK

5 | ITA 1514/KOL/2026 | 2014-2015 | [A] GAINWELL COMMOSALES PVT. LTD.

6 | ITA 1533/KOL/2026 e [A] INDIAN CRAFT VILLAGE TRUST

7 | ITA 1934/KOL/2026 -— [A] INDIAN CRAFT VILLAGE TRUST |
8 | ITA 1539/KOL/2026 | 2020-2021 | [A] M/S. INDIA COMMERCIAL EXPLOSIVES

9 | ITA 1540/KOL/2026 | 2020-2021 |[A] M/S. INDIA COMMERCIAL EXPLOSIVES l
10 | ITA 1541/KOL/2026 | 20:0-2021 | [A] M/S. INDIA COMMERCIAL EXPLOSIVES 1'
11 | ITA 1542/KOL/2026 | 2013-2014 | [A] GREENTECH IT CITY PRIVATE LIMITED

12 | ITA 1550/KOL/2026 | 2015-2016 | [A] LIPIKA JHA

13 | ITA 1566/KOL/2026 | 2018-2019 | [A] LALMANI SHAW

14 ITA 1575/KOL/2026 | 2020-2021 | [A] GRAPHITE INDIA LIMITED

15 | ITA 1582/KOL/2026 | 2018-2019 | [A] G. N. ENTERPRISE

16 | ITA 1583/KOL/2026 | 2018-2019 | [A] G. N. ENTERPRISE

17 | ITA 1587/KOL/2026 | 2009-2010 | [A] JUGANTAR MERCANTILES PVT. LTD.

18 | ITA 1588/KOL/2026 | 2012-2013 | [A] JUGANTAR MERCANTILES PVT. LTD.

19 | ITA 2308/KOL/2025 | 2022-2023 | [A] GKB LENS PVT. LTD.

20 | ITA 1876/KOL/2025 2019-20 | [D] JAJODIA FINANCE LIMITED

21 | ITA 1877/KOL/2025 2020-21 [D] JAJODIA FINANCE LIMITED

22 | ITA 1878/KOL/2025 2022-23 | [D] JAJODIA FINANCE LIMITED

23 | ITA 1253/KOL/2026 | 2019-2020 | [A] GOLDEN GOENKA FINANCIAL ADVISORS PVT. LTD.

24 | TTA 2331/KOL/2026 | 2017-2018 | [A] LUMIERE AUTOMOBILES LLP

25 | ITA 2335/KOL/2026 | 2016-17 |[D] M/S GREAT BARTER PRIVATE LIMITED

26 | ITA 2352/KOL/2026 | 2014-15 | [A]JHANTU SHIL

27 | ITA 2361/KOL/2026 215-16 | [D] KANODIA STOCK BROKING PVT LTD i
28 | ITA 2385/KOL/2026 | 2014-15 | [A] HARSHITA PAREKH e/,_pmv,.ﬂ 5
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF
PART HEARD MATTERS
FOR 03-SEPTEMBER-2026 (THURSDAY)

BEFORE SHRI RAJESH KUMAR, ACCOUNTANT MEMBER
AND SHRI PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

CLARIFICATION MATTERS
Srl Appeal Number $::Tt' Assessee Bench |Remarks
1 | 1A | 980 | KoL |2025| 455 |[A] TIRUMANI INVESTMENT PVT. LTD. D
/ﬁﬁty Registrar
02-Sep-2026
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